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ANTI-INDIA DIMONSTRATIONS IN SAICON

150, SHRI SITARAM KUSRI: Wili the
Minister of EXTERNAL AFFATRS be pleased
10 state

(a) whether it is a fac rthat anti-Indian
demonstrations were held in Saigon and the
efligy of Smt. Indira Gandhi burat to protest
against the raising of the relations with Noith
Vietnam to the Ambassadorial level 5 and

(b) if so, the Government’s reaction there-
to? -

te

THE DEPUTY MINISTER IN THE
MINISTRY OF LIXTERNAI,  AFFAIRS
{SHRI SURENDRA PALSINGH) : 2 Yes,
Sir.

(b) Government of India have Jodged

strong protests with the Goveinment of South
Vietnam over the anti-Indian demonstiations
in Saigon and made known that Goveinment
of South Vietnam would held 1esponsible for
the consequences and any damage to Indian
life or property. r

QPrLRATION OF THE 7T FLECT IN Tiir INDIAN
QcraN PN

151, SHRIT S. G. SARDESAIL : .
SHRI M. V. BHADRAM :
SHRT BHUPLSII GUPT.A .
SHRT 8. KUMARAN ¢

Will the Minister of EXTERNAL \FI'AIRS
be pleased to state :

ta) whether Government’s attention has
been drawn to the 1ecent anuouncement of
the U, 8. Government to the effect that the
7tb flect would extend its operations to the
Indian Ocean area ; and

ih) il so, what is Goverrment’s 1eaction

thereto ?

THE DEPUIY MINISTER IN TIIL
MINISTY OF EXTERNAL AFTFAIRS (SHRI
SURENDRA TAL SINGI): (a) Yes, Sir.

(b Government policy on the subject has
been already indicated in the President’s
address to this of Parliament, The
presence and operation of the fleets of major
powers in the Indian Ocean area will lead to
tension and rivalries particularly detrimental
to the intcrests of the littoral states. Govein-
ment subsciibed to the Lusaka Declaration
and was one ol the co-sponsors of the U. N.

session

[ RAJY.A S\BHA }

to Questins 2

General Assembly Resolution No. 2832 (XX VI
of 1st Derember, 1971 calling on all powers
1o maintain the Indian Ocean arca as a Zone
of peace. '

BOMBING OF NORTIL VILINAN .

152, SIHRIMATI PRATIBHA SINGH ¢
Will the Minister of DXTERNAL AFFAIRS

be pleased to state :

(a) whether Govermnent of India had
called upon the U. S8, A, to stop bombing of
North Vie'nam follewving 1esumption of large-
scale bombing of North Vietnam by the for-
mer after Chiistinas ceasefite in 1971 ¢

(M il so, the U. S, Government’s reaction
thereto s and

(¢, what othcr steps, if any, were taken by
India as Chairman of the International Con-
trol Cemmission on the 1csumption of hombing
by the U. 8. A2

THE DEPUTY MINISTER IN THE MINI-
STRY OF EXTTRNAL AFTFAIRS (SHRI
SURLNDRA PAL SINGH) : (a) Yes, Madam.
Government of India deplore and view with
profound regret and concern the renewed U. S.
bombing of DRVN territory. Such bombing
is not consistent with the desire for peaceful
negotiations.

The Government expressed on 29th  Decem-
ber, 1971, through the official <pokesman,
their deep concern and shared the hope of all
peace-loving governments and peoples that the
bombing of DRVN would stop immediately
and that steps would be taken to <olve the
problem  of Indo-China through peacefn}
negotiations.

(Iby U, 8. bornbings have continued.

{¢) The 1. C. 8. C. is meant to supervise
a cease-fite but has bhecomre the witness of a
full-scale war. In the circumstances prevailing
m Vietnam theie is Liule the LL.C. S, C. can
do without the co-opeiation ol the parties
concerned.

WAR CRIMINALS TRIBUNAL TOR [ RIAL OF
Yauva KHAN AnD N1az1

15%, SHRI A. D. MANI: Will the Mini-
ster of EXTLERNAL AFFAIRS be pleased to
state :

(a) what steps Governmeat aic taking to
mobilise international public opinion including
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the United Nations” 1orum to sct up a war crimie-
nals tribunal regarding the trial of Gereral
Yahya Khan, General .Abdu! Ham'd Khan and
Licut-General N'azi wlo weicrespunsible for
the massacre  of millions of people in Bangla
Dech § and

(by what status s being accorded to Lieus
General Niazi who i3 in captnity in Tndion
hands as a prisoner-of-war ?

THE DLPUTY MINISIER  OF TIHD
MINISTRY O INTLRNAL AIFAIRS
{(SHRI SURIXDRA PAL SINGH) : (a)
Governrent of India fully 1espect the view of
the Government of Bangla Desh on the need
for trial of those responsible fo1 the genocide,
crimes  against apd war «imes
committeed against the people of Bangla Desh.
Scale and otent »f thess aimes commitied
Bianela Desh crics out for justicc. It is asseseed
that apprc aated
opinion.

humanity

this 1 by  Titerrational

(b) Lt Geveral Niazt has the status of a
prisoner of var as defined in the Geneva Cone
vention and is in the custody of the Tidim
Army on behalf ot the two Goverr menis,

- r

IMPORT OF NFWSPRINT FROM Bavcrs Drsi

134, SHRIT SITARAM KLSRI: Will the
Minister of CNITRNAL ALFAIRS by pleased
to state ;

(a} whether any agiceny ut has been sigr ed
with Bavgla Desh for the purchase of 20,000
tonnes of Newsprint from that country ;

(b il so, the cost of the Newsprint ; and

{¢} how it comparrs with the imports of
the item f1om other countries

THE DIPUILIY MINISTLR IN THL
MINISTRY OF LXTERNAL A'AIRS
{(SHRI SURTNDRA PAL SINGH @ fa No
Sir,

Ly and (¢, Do not atiw.

SEMINAR O\ WORK! Ry® PARLICIPATION™IN
111 MANAGT MEN1

155. DR. BHAI MAHAVIR : Wil the Mini-
ster of LABOUR AND RLHABILITATION
be pleased to state :

(a) whether he stated in a semmar i Delhi
on 19th January, 1972 to the effect that the
experiment of Workers' participation in the
management had failed ; and

{ 17 MARCH 1972 ]

fo Questions L]

(b i so, the Dlasis of his statement and
whether Government intend to revise their
policy in the matter ?

THE MINISITR OF LABOUR AND
RIEHABILITALIOXN ‘SHRI R. K, KHADIL-
KAR) @ (a) Yo, Sh.

{by The main reason for the failure of the
experiment as mentioned i the address at the
Seminar “‘is to be found in the persistence of
the habits'and iratitutions, which we have
inherited ard our failure (o alter them :adi.
cally”. It was, however, added that “If the
leadership of the trade unions fails to under-
stand the mood of the people and the mood
even of the working class. the teaduship itself
runs {015k of being iolated, And if the man-
agerial personnel continues to stand away from
the peonle who work under them and intro-
duces in the ficld of indusurial management
burcaucratic practices which have been the
bane ot our administration, we right evencally
be leadirg lor chaos, But Tam very hopeful
that none of these two things will happen
and the vty compulsion of cvents will trans-
form the c(haracter ¢f the management
structure as a’o of the structure ol meanisation
of trade anions.”
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H{MeraL Pranrs tx Orissa

156. SHRI SCURAJ PRASAD: Will the
Minister of STCEL AND MINES be pleased
to state :

(L) whether it is a faut that the Central
Government have decided to set up t.o metal
plants in Otrissa:

(h, ifso, the names of the places where
these plants are proposed so be set up 2 and

1[ 1 English translation.
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